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Niti 
 

IN THE HIGH COURT OF BOMBAY AT GOA 
 

WRIT PETITION NO.347 OF 2023 
 

1. Dr Fenton De Souza, 
S/o. Michael De Souza, 
Age 39 years, Indian National, 
R/o. H.No.1605, 
Grand Chivar, Anjuna, 
Bardez-Goa. 
 
2.  Mr Trevor Mascarenhas, 
Son of late Basil Mascarenhas, 
Aged 48 years, Indian National, 
Resident of Prudential Paradise, 
4C3-71, Peddem, Mapusa, 
Bardez, Goa. 

    
 
 
 
 
 
 
 
 
 
 
 
   ….Petitioners 

         
           Versus 
 

 

1. State of Goa, 
Through its Chief Secretary, 
Having its office at Secretariat, 
Alto, Porvorim-Goa. 
 
2. The Secretary, 
Revenue Department, 
Govt. of Goa, Secretariat, 
Alto, Porvorim-Goa. 
 
3. The Administrator of Comunidades, 
North Zone, Having office at  
Comunidade Ghar, 
Mapusa, Bardez-Goa. 
 
4. The Comunidade of Anjuna 
Through its Attorney 
Having its office at Anjuna, 
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Bardez-Goa. 
 
5. The Secretary 
Village Panchayat of Anjuna 
Anjuna, Bardez-Goa. 
 
6. Mr John Stepen D’Souza 
Major of age, Indian National, 
R/o. H.No.630, Vagator, 
Bardez-Goa. 
 
7. Spacebound Web Labs Private Limited 
CTS No.125, Village Vile Parle, 
Near W.E. Highway, Next to Neelkanth 
Complex, Sahar Road, Vile Parle (East), 
Mumbai 400099. 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
....Respondents 

 
Mr Nigel Da Costa Frias with Ms Barbara Andrade, Advocates for 
the Petitioners. 
Mr P. Arolkar, Additional Government Advocate for Respondent 
Nos.1,2 and 3. 
Mr Simoes Kher Ceazer John with Ms Neha Kholkar, Advocate 
for Respondent No.4. 
Ms Annelise Fernandes, Advocate for Respondent No.5. 
Mr Nitin N. Sardessai, Senior Advocate with Mr Nikhil Pai, 
Advocate for Respondent No.7 
 
 CORAM: M. S. SONAK &  

BHARAT P. DESHPANDE, JJ. 
 

 Reserved on: 
Pronounced on: 

25th SEPTEMBER 2023 
28th SEPTEMBER 2023 
 

JUDGMENT : (Per M.S. Sonak, J.) 
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BHARAT P. DESHPANDE, J.  M. S. SONAK, J.    
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